F.No. 01(03)/Roster/CESTAT/2026
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, RK. Puram, New Delhi-110066

Dated: 07.01.2026

ORDERNOQ.215 0f2025 (REVISED)

Hon'ble President is pleased to order the sitting commencing from 01.12.2025 wo
27.02.2026 for CESTAT, Ahmedabad as follows:-

PERIOD CORAM WORKS ASSIGNED
From Mr. Somesh Arora, Hon'ble Member (Judicial) and Custems, Excise and Service
01.12.2025] Mr. Satendra Vikram Singh, Hon'hle Member (Technical) Tax Dwvision Bench matters,
to Mr. Ajaya Krishna Vishvesha, Hon'ble Member (Judicial) Single Member Bench
30.01.2026 matters,

From Mr. Ajaya Krishna Vishvesha, Hon'ble Member (Judicial} and] Customs, Excise and Service
02.02.2026 Mr. Satendra Vilram Singh, Hon'ble Member {(Technical) Tax Division Bench matters

to Mr. Somesh Arora, Hon'ble Member (Judicial) Single Member Bench
27.02.2024 _ matters,
Nie
% 11 the Jugicial Member 18 the Division Bench 15 on leave/zour, the fudicial Member sing-n Single Member Bepon

will sit in the Division Bench. If the Technical Member in the Bivision Benel 15 on leavestour, the judon Menmber will g o
in Single Member Bench,

2. All part heard matters are released for fresh ngaring belove the regular bench.
3 The sitting will, however, be subiec: to the varations /bo idays as publishesd
in tie event of non sitting of o Bench, the adiowned dates of Ll matters wal e abvadlabde o @

website wivweestalgovin in the nk “Baily orders” fcourt progeedings

By Order,
1 P,

{(#llkesh Gupta)

Deputy Registrar
Copy to.-
SPS w Hom'ble President/Hon'ble Members, CESTAT, Abmedabad/PA. o Registrar/Deputy /Assistant Kegastrar ]
Ahmedabad /Bar Association, Ahmedabad A0/0 Commissioner (AR), Ahmedabad /Notice Board/Websne/Guard Fiig/OiLen
Copy.

Deputy Registrar



